I N THE SUPREME COURT OF | NDI A
CRI M NAL ORI G NAL JURI SDI CTI ON

TRANSFER PETITION (CRL.) NO 1 COF 2010

HS THAPAR & ORS. ... PETI TI ONERS

VERSUS

STATE OF HARYANA ... RESPONDENT

ORDER
It is submtted by the |earned senior counsel for
the petitioners that the transfer petition may be
di sm ssed as w t hdr awn.

Ordered accordingly.

[H. L. DATTY|

NEW DELHI
APRI L 09, 2010.



